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Division Bench and when is it going 
to be set up there?

SHRI SHANTI BHUSHAN; Sc far 
as the policy of the  Government is 
concerned, 1 have already said tnat 
the Government has not yet formu­
lated a policy, namely, what should 
be the policy in regard to the consi­
deration of the demands for the es­
tablishment of Benches of Hign Courts 
m different places. Now that one of 
the cases has become ripe, namely, 
the demand in respect of Aurangabad 
and Poona and the views of the High 
Court are also available, the Govern­
ment will have to consider the matter 
and frame a policy and consider other 
demands with a reference to the policy 
which it might lay down. But so far 
as the case of Goa Bench is concern­
ed, that stands on an entirely different 
footing because Goa has had its own 
highest court, namely, the Court  of 
Judicial commissioner,  for a  lone 
time It is not as if at ’a new place a 
Bench of the High Court  would be 
established. The question is merely of 
upgrading n Judicial Commissioner’s 
Court mto a High Court and, there-

* 1deC3?on has been taken  that 
a Bench of the Bombay High Court 
may be established in Goa.  But so 
far as the precise timing is concerned,

w;!  uDOn îous adminis-
T t  considerations and so on. But 
hope that i* will not take too long.

****** 
Quarters near Radio Station at 

Caddapah

*35? SHRI K. OBUL REDDY: Will 
of ̂ formatton AND

S h  * WG be pleased state 
whether offices and residential quar­
ters for the staff are proposed to be 
constructed near the Radio Station at 
Cuddapah at the /time of its upgrade- 
tion into a full-fledged Radio Station?

THE MINISTER OP  INFORMA­
TION AND BROADCASTING (SHRI
•   ̂ADVANI): There is a scheme to 
upgrade the auxiliary centre at Cud. 
dapah into a full-fledged Radio Station 
fcy setting  up  permanent  studios

during the Sixth ‘Plan.  Construc­
tion of office accommodation  forms 
part of this scheme, but due to cons­
traint on resources, construction  of 
staff quarters has not been included 
in the scheme.

SHRI K. OBUL REDDY:  May I
know from the hon. Minister whether 
the Radio station will be upgraded 
by the end of this year into a full- 
fledged one?  And pending upgrada- 
tion of the Radio station,  will the 
Government post a Station Superin­
tendent to conduct regular program­
mes?

SHRI L. K. ADVANI: At present, 
Cuddopah is only an auxiliary centre. 
There is no permanent studio there. 
It has been decided that in the Sixth 
Plan we will have a full-fledged studio 
constructed there and also office esta­
blishment.  But it  has  not  been 
possible to provide for staff quarters. 
It is not possible to say that  they 
would be constructed this  year but 
during the Sixth Plan, this is one of 
the schemes and it will be implement­
ed.

SHRI K. OBUL REDDY: As  the 
Radio Station is far away from Cud- 
dapah town and as there is no proper 
residential accommodation'  in the 
town, will the Minister consider cons­
truction of staff quarters which  are 
essential as constant attention of the 
staff is necessary when the radio sta­
tion becomes a full-fledged one? Will 
he provide necessary funds  for the 
construction of staff quarters?

MR. SPEAKER: He has  already 
answered that question.

SHRI L. K. ADVANI: I am fully 
conscious of the need for residential 
accommodation for my employees, but 
it is the constraint of resources that 
handicaps me.  I may mention that 
for the Sixth Plan we have proposed 
an putlay of nearly Rs. 8 crores—Rs.
4.\5 crores to 'be exact—but the amount 
that was nossibl* for us to get was
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hardly Rs. 2 crores.  This is to be 
disbursed.

iwra wraf w fin? «rfnro wft # mv wm

*400. *ft fipW f*TK iWfftorT: WTIWWC
srtr vmirefr m v>rnr  f«n  fa;:

(*f) R̂rT w  ?fqr?r wer r̂f̂cr 
w>\% ̂  fang qf̂ir  jttt 
ŵrr 'tvrfrvr vt »nfr t ;

(«r)  Wf ̂  «fNr  fnpsr * 
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(*r)  qwerf  p«£rrfr?T flr* & 
***tort  *ftr

(*) WT **T ffTOfvt WFTCT % T̂R/T 
tow tft <rrrt *t ?nrwr % f?r ? t  *t 
*TWTT*RT t ?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): (a) 
to d). With a  view  to  increasing 
steel production in the country, Gov­
ernment have been exploring  the 
possibilities of obtaining technical and 
financial cooperation from  various 
countries for setting up  shore-based 
steel plants.  In this connection, a 
West German team has given some 
preliminary proposals which are un­
der examination. Further discussions 
with the team on various aspects of 
the proposal like financial and techni­
cal arrangement, location,  size  of 
plant, time schedule etc.  are likely 
to be held shortly.  A clear picture 
will emerge only after that.

*ft finro giwi iŵlvi: i trwrw 
A srmr  g fv  *rt aft v*ft  *r*nr

fjpw utewnr «rr 

vnr fc  vrs?t  *rr T$t t, wVr

to! fara *r$  trrcr f?r̂  f ̂ ri»  vft 

*€t*r qft WTff «rttft, «wt *it*i  *nrt 

*»ft  ?ft tt qratft | ? xnrx *ff, ?ft *ht 

trrr 53«T ̂ f ftrefa m »nft̂ft yft ?> 
wri ?

SHRI BIJU PATNAIK: Sir, there is 
an acute shortage of  steel In the 
-country and the shortage, if I may In­
form the House, will increase.  Un­
fortunately the steel plant cannot "be 
constructed in a day, it takes 5 to 6 
years after the investment decisions

are taken.  During the last 7 or 8 
yeans no investment  decision  was 
taken to start the  construction of a 
steel plant in this country.  There­
fore, while the shortages are there, 
the capacity in the country does not 
exist.  Therefore...

SHRI K.  LAKKAPPA: .. . why 
shortages are there in the country?

MR. SPEAKER: We are not speak­
ing of short men.

SHRI BIJU PATNAIK: There is no 
shortage of short men in this country, 
but there is shortage of steel. There­
fore, the Government are negotiating 
with various countries, with  USSR, 
West Germany, U. K.,  France and 
Japan, to find out ways and means 
of establishing steel plants.  Our re­
sources have to be diverted to other 
vital sectors.  This  is also a vital 
sector, I agree.

MR. SPEAKER: But a share in the 
vital sector.

SHRI BIJU PATNAIK: But we have 
to share the priorities.  At the mo­
ment we are doing our best to import 
as much as possible to meet the short­
ages.  But this cannot be a means to 
meet India’s shortages. We have to 
put up our own steel plants and by and 
by I am sure this House will accept 
my proposals in any manner I want 
to bring to increase the productivity 
in this country.

•ft finro fwrc *wgtan : wctw *Tft**r. A 

A 3ft srwr fann «rc vtt *ffrRT w. wxx 

wftw  r̂ft sfto *pt

* *ft rsit *t3RT t *n?
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SHRI BIJU PATNAIK: The  hon. 
Member has raised valid questions for 
which the answer is the same. Unless
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